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(b) if SO, the reasons therefor?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b) A sum of Rs. 97,514 was sanc
tioned in January, 1955 for the pro
vision of covered roof on the B.G,/M. 
G. passenger platform at Palghat. Be
fore this work could be taken in hand, 
the question of stepping up of the 
B.G./M.G. transhipment capacity at 
Palghat became very important. Since 
this station was no longer served by
B. G. passenger train this B.Cv/M.G. 
passenger platform was converted to
B.G./M.G. transhipment platform and 
the work of covering it mentioned 
above, was cancelled.

The question of providing a cover
ed roof on the M.G. platform will 
soon be considered.

F amily A llowance to Po sts  and 
T elegraphs E m ployees

928. Shri Ramachandra Reddi: Will 
the Minister of Commiuiications be
pleased to state:

(a) whether any representation was 
received from the All India Postal 
Employees Union Class III C.H.Q., 
New Delhi, requesting the grant of 
family allowances to Posts and Tele
graphs employees;

(b) whether any such allowances 
arc being granted to Class 111 em
ployees in other Government or quasi
Government Services; and

(c) the decision taken by Govern
ment on the said representation?

The Minister in the Ministry of 
Communications (Shri Raj Bahadur) :
(a) A representation was received from 
the National Federation of P. & T. 
employees.

(b) No such allowances are being 
paid to Central Government staff paid 
out civil estimates. Information re
garding Defence and Railways em
ployees is being collected.
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(c) The proposal was rejected. It is 
felt that when the State is in a posi
tion to provide educational facilities 
to the children of the citizens of the 
country, the children of the P. & T. 
employees will also be entitled to 
those facilities.

L unch I nterval for P ostal 
O fficials

929. Shri Ramachandra Reddi: Will 
the Minister of Communications be
pleased to state:

(a) whether lunch interval is pro
vided to Postal Officials working at 
PDst Office counters; and

(b) if not, the alternative arrange
ments that are made to enable them 
to have a short break for lunch?

The Minister in the Ministry of 
Communications (Shri Raj Bahadur):
(a) Yes. but no fixed time has been 
prescribed.

(b) Does not arise.

H o u ses  for M ine Workers

930. Shri Deogam: Will the Minis
ter of Labour be pleased to state:

(a) whether all the mineowners have 
provided houses for the workers in 
Noamundi. Barajamda and Barbil 
mine areas; and

(b) the action taken against the 
defaulting mineowners?

The Minister of Labour (Shri 
Khandubhai Desai): (a) and (b) The
information is being collected and will 
be pleased on the Table of the Lok 
Sabha as soon as it becomes available.
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